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INTRODUCTION 

I, the Chairperson of the Committee on Papers Laid on the Table, 
having been authorised by the Committee to present the Report on 
their behalf, present this their Twenty-First Report on the Action 
taken or proposed to be taken by Government on certain recommen-
1iations/observations of the Committee on Papers Laid- on the Table 
made in their Tenth, Twelfth and Fourteenth Reports (Eighth 
Lok Sahha), I 

2. The matters covered by this Report were considered by the 
Committee at their sitting held on 18 August, 1988. 

3. The Committee considered and adopted this Report at their 
sitting held on 

NEW DELHI; 
November, 1988. 

('\. .J 

NIRMALA KUMARI SHAKTAWAT, 
Chairperson, 

Committee on Papers lJaid on the Table~ 

(v) 



REPORT 1 
ACTION TAKEN BY GOVERNMENT ON THE RECOMMEN-

DATIONS/OBSERVATIONS MADE BY THE COMMITTEE 
ON PAPERS LAID ON THE TABLE IN THEIR TENTH, 

TWELFTH AND FOURTEENTH REPORTS 
(EIGlITH LOK SABHA) 

~ " 

The recommendations contained in . the Tenth, Twelfth and 
"Fourteenth Reports (Eighth Lok Sabha) of the Committee on Pape.rf 
Laid" on the Table, on which Government have taken action shoW'll 
In the statement at the Appendix alongwith the list of GovernmelY" 
Teply. 

2. The Committee are happy to note that all the recommendations 
contained in the aforesaid reports of the C9mmittee on Papers Laid 
on the Table of Lok Sabha have been accepted for iinplementation. 
The Committee expect that effective steps will be taken by the 
Ministries concerneQ. to ensure that" in future there is no delay in 
laying on the Table of the House the Annual Reports. and Audited 
Aocounts pf the Organisations under their administrative control. 

NEW DELHI; 
November, 1988. 

NIRMALA KUMARI SHAKTAWAT, 
Chairperson, . 

Co.m.mittee on Papers wid on the Table. 
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